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Supreme Court

Dimpal v. Nishant Pravinbhai Soni, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine
SC 337

Kadirkhan Ahmedkhan Pathan v. Maharashtra State Warehousing Corpn., (J.K. Maheshwari and
Vijay Bishnoi, JJ.), 2025 SCC OnLine SC 3141

Kangra Central Coop. Bank Ltd. v. Kangra Central Coop. Bank Pensioners Welfare Assn.,
(Ahsanuddin Amanullah and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC 3139

Kangra Central Coop. Bank Ltd. v. Kangra Central Coop. Bank Pensioners Welfare Assn.,
(Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC 6128

Kangra Central Coop. Bank Ltd. v. Kangra Central Coop. Bank Pensioners Welfare Assn.,
(Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC 6129

Medicare Environmental Management (P) Ltd. v. State of Bihar, (M.M. Sundresh and N. Kotiswar
Singh, JJ.), 2026 SCC OnLine SC 336

N.F Railway Vending & Catering Contractors Assn. v. Union of India, (Dipankar Datta and Prashant
Kumar Mishra, 1J.), 2024 SCC OnLine SC 6127

Vasantalata Kom Vimalanand Mirjankar v. Deepa Mavinkurve, (Manmohan and N.V. Anjaria, JJ.),
2025 SCC OnLine SC 3140

Allahabad High Court

Babloo v. State of U.P., (Arvind Singh Sangwan and Ram Manohar Narayan Mishra, JJ.), 2024 SCC
OnLine All 10161

Dharampal Yadav v. State of U.P., (Rajan Roy and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 570

Gulab Kali v. State of U.P., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC OnLine All 569
Racees v. State of U.P., (Siddharth and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All 568

Andhra Pradesh High Court

Rajana Anthonamma v. Gandreti Mariakumar, (Venkateswarlu Nimmagadda, J.), 2026 SCC
OnLine AP 527

Bombay High Court

Abdul Rashid Nabiraham Khan v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande,
JJ.), 2026 SCC OnLine Bom 1751

Afzal Sattar Oomerbhoy v. Riyad Rashid Oomerbhoy, (Abhay Ahuja, J.), 2026 SCC OnLine Bom
1677

Ali-Akbar Hussainali Shirzade v. Tokarshi Kanji, (Rajesh S. Patil, J.), 2026 SCC OnLine Bom 1690

Amol D. Waje (Dr.) v. United India Insurance Co. Ltd., (Jitendra Jain, J.), 2026 SCC OnLine Bom
1671

Anandibai Nivrutti Kinhale v. Anjanabai Krushna Kinhale, (N.J. Jamadar, J.), 2026 SCC OnLine
Bom 1711

Anil Ankush Pawar v. Union Bank of India, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 1706
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Anil v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 1650

Anwesh Yogesh Londhe v. State of Maharashtra, (Suman Shyam and Shyam C. Chandak, JJ.), 2026
SCC OnLine Bom 1714

Ashish Rakesh Chawla v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 1651

Ashok Trambakrao Boharupi v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom
1674

Aspi Chinoy v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1639

Atul K. Mehta v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 1723

Bajaj International Realty (P) Ltd. v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.),
2026 SCC OnLine Bom 1750

Bhakti Anil Deshpande v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1653

Chandrabhaga Gangaram Utale v. Ramchandra Dagu Rangde, (Gauri Godse, J.), 2026 SCC OnLine
Bom 1692

Charu Mehta v. Chetan Mehta, (Somasekhar Sundaresan, J.), 2026 SCC OnLine Bom 1701

Chhaya Dileep Sonawane v. Ujagarsing Sundarsingh, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 1664

Cotton Corpn. of India Ltd. v. BST Textiles Mills (P) Ltd., (Rajesh S. Patil, J.), 2026 SCC OnLine
Bom 1675

Dadaram Bhagwan Kokane v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine
Bom 1633

Dagdu Bhiku Daki v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 1728

Deccan Education Society v. State of Maharashtra, (Nitin B. Suryawanshi and Ajit B. Kadethankar,
JJ.), 2026 SCC OnLine Bom 1717

Deepa Bapusaheb Bhosale v. Chief State Information Commr., (Amit Borkar, J.), 2026 SCC OnLine
Bom 1749

Devchand Sheshrao Ekhande v. Nilam Pralhad Randhve, (Mehroz K. Pathan, J.), 2026 SCC OnLine
Bom 1687

Dilip Visumal Aswani v. Kamlabai Zabbulal Yadao, (Urmila Joshi-Phalke, J.), 2026 SCC OnLine
Bom 1652

Exelixi Management Co. (P) Ltd. v. Nishi Retails (P) Ltd., (Somasekhar Sundaresan, J.), 2026 SCC
OnLine Bom 1753

GIA (MSA) Holdings Ltd. v. Katra Holdings Ltd., (Rajesh S. Patil, J.), 2026 SCC OnLine Bom 1638

Gool Rustom Mehta v. Pilloo Minoo Korkhao, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom
1689

Gopal Appasaheb Mapari v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine
Bom 1636

Gram Panchayat Nere v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026
SCC OnLine Bom 1737

Gram Panchayat Nere v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026
SCC OnLine Bom 1752
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Hirabai Krushna Patil v. Ashok Kallappa Chougule, (M.M. Sathaye, J.), 2026 SCC OnLine Bom
1736

Hiraman Narhari Bhabad v. Ashok Bhanudas Sable, (Amit Borkar, J.), 2026 SCC OnLine Bom 1738

ICICI Home Finance Co. Ltd. v. State of Maharashtra, (Nitin B. Suryawanshi and Ajit B.
Kadethankar, JJ.), 2026 SCC OnLine Bom 1697

Indian Bank v. Nayab Tahasildar, Pimpri Chinchwad, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 1707

Jeetsingh v. Michael Anthony Soosai, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1662

Jeevanjyoti Krida Va Shikshan Prasarak Mandal v. State of Maharashtra, (Nitin B. Suryawanshi and
Ajit B. Kadethankar, JJ.), 2026 SCC OnLine Bom 1696

Jijabhau Dyaneshwar Temgire v. Gangaram Khandu Temgire, (Gauri Godse, J.), 2026 SCC OnLine
Bom 1731

Kamal v. Dr. Milind, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1668

Kamruddin Ibrahim Teli v. Yashraj Builders & Developers, (Sandeep V. Marne, J.), 2026 SCC
OnLine Bom 1695

Kausalyabai v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom 1642

Kawadu Maygu Sindimeshram v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine
Bom 1646

Kondiram B. Waghmare v. Bank of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026
SCC OnLine Bom 1708

Kunj Glass (P) Ltd. v. Provident Fund Commr., (Amit Borkar, J.), 2026 SCC OnLine Bom 1746

Leelabai Ramkrishna Kuber v. Manohar Gangadhar Adkar, (R.N. Laddha, J.), 2026 SCC OnLine
Bom 1647

Maharashtra Krishna Valley Development Corpn. v. Ganpat Dhondu Malusare, (Abhay Ahuja, J.),
2026 SCC OnLine Bom 1669

Maharashtra State Electricity Distribution Co. Ltd. v. Avinash Equipments (P) Ltd., (Amit Borkar,
J.), 2026 SCC OnLine Bom 1747

Mahindra Mangilalji Jain v. Radha Construction Co., (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 1640

Manik Narayan Memane v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026
SCC OnLine Bom 1715

Manoj Wadekar & Associates v. Nigel Shaughnessy, (Amit Borkar, J.), 2026 SCC OnLine Bom 1702

Mata Indrayani Gaushala Bramhapuri Fata v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026
SCC OnLine Bom 1661

Menino Santana Fernandes v. State of Goa, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom
1663

Milind Shyamrao Kanhekar (Dr.) v. Kamal, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1667

Mohan Gangaram Narang v. City & Industrial Development Corpn. Ltd., (N.J. Jamadar, J.), 2026
SCC OnLine Bom 1709

Mohan Krishna Keer v. Mangalam Developers, (Gauri Godse, J.), 2026 SCC OnLine Bom 1729

Mohd. Arif Mohd. Gaus v. Municipal Corpn. of Greater Mumbai, (Gauri Godse, J.), 2026 SCC
OnLine Bom 1694

Mohd. Faiz Israr v. Rajan Sumanlal Ghadiali, (R.N. Laddha, J.), 2026 SCC OnLine Bom 1649
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Mohd. Samir Azamatullah Shaikh v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC
OnLine Bom 1637

National Insurance Co. Ltd. v. Swati Bapu Pawar, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 1665

Natwarsingh Keshavbhai Solanki v. Shevantilal Mangilal Shah, (Amit Borkar, J.), 2026 SCC OnLine
Bom 1721

Nilesh Mines Corpn. v. State of Maharashtra, (Gauri Godse, J.), 2026 SCC OnLine Bom 1734

Ninaidevi Shikshan Prasarak Mandal v. Union of India, (Nitin B. Suryawanshi and Ajit B.
Kadethankar, JJ.), 2026 SCC OnLine Bom 1727

Nivrutti Harishchandra Pawar v. Akshay Anil Pawar, (N.J. Jamadar, J.), 2026 SCC OnLine Bom
1710

Pandurang Dagadu Tambe v. State of Maharashtra, (M.M. Sathaye, J.), 2026 SCC OnLine Bom
1742

Pankh Properties (P) Ltd. v. Rusi Sorabji Khambatta, (Milind N. Jadhayv, J.), 2026 SCC OnLine
Bom 1684

Parasmal Uttamchand Jain v. Bar Council of India, (M.S. Karnik and Gautam A. Ankhad, JJ.),
2026 SCC OnLine Bom 1748

Patel Builders & Developers v. State of Maharashtra, (Somasekhar Sundaresan, J.), 2026 SCC
OnLine Bom 1698

PNB Housing Finance Ltd. v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 1720

Prafulla Vasantrao Ugale v. Ruksanabi, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 1672

Prakash S. Nagap v. State of Maharashtra, (Nitin B. Suryawanshi and Ajit B. Kadethankar, 1J.), 2026
SCC OnLine Bom 1719

Pranita Vijay Mahadik v. Roshni Ravi Chandla, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine
Bom 1686

Punit Agarwal v. RBI, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC OnLine Bom 1744

Queeni Steffi D'Costa v. Lenin Kennedy Cardozo, (Valmiki Menezes, J.), 2026 SCC OnLine Bom
1685

Rahul Shankarrao Mahamune v. State of Maharashtra, (Suman Shyam and Shyam C. Chandak, JJ.),
2026 SCC OnLine Bom 1718

Rajesh v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 1643

Rajo Ransingh Tak v. Union of India, (Ravindra V. Ghuge and Abhay J. Mantri, JJ.), 2026 SCC
OnLine Bom 1691

Ramesh Hari Kini v. Competent Authority & Sub-Divisional Officer, (Manish Pitale and Shreeram V.
Shirsat, JJ.), 2026 SCC OnLine Bom 1726

Raviv. State of Maharashtra, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.), 2026 SCC
OnLine Bom 1654

Riyaz Abdul Sattar Memon v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom
1678

Robhin Rajesh Sinha v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 1683

Rushi Builder & Developers v. Rekha Gamaprasad Yadav, (N.J. Jamadar, J.), 2026 SCC OnLine
Bom 1688
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Central Acts
Code of Criminal Procedure (Meghalaya Amendment) Act, 1988
Code of Criminal Procedure (Uttar Pradesh Amendment) Act, 1999

State Rules
Karjat Municipal Council&apos;s (Use of motor vehicles belonging to the Council) by laws, 1996

Maharashtra Legislature Members&apos; (Appointment of Personal Assistant) (Amendment) Rules,
2016

Members of the Maharashtra Legislature (Allowances) (Amendment) Rules, 2016
Maharashtra Judicial Service (Seniority) (Amendment) Rules, 2017

Maharashtra Land Revenue (Disposal of Government Lands) (Amendment) Rules, 2015
Maharashtra Private Security Agencies (Regulation) (Amendment) Rules, 2017

Additional Comptroller of the Household (Group A) in the Office of Comptroller of the Household to
the Governor of Maharashtra (Departmental Examination) Rules, 2017

Maharashtra Slum Areas (Improvement, Clearance and Redevelopment) (Grievance Redressal
Committees) Rules, 2014

Meghalaya Kerosene [Licensing and Distribution] Control Order, 1988
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